
BMlk GO 21.t J.OGll..". 198& for a total loaa 
t)f • 250 mnlioa-' 90 million to GOI aDd 
• 160 million to lelCI witb GOI guaraDtee-
for tbe ludustrial Export (ED.in_rio. 
Products) Projects. Tbe objective of tbe 
Project ia to usista tbe Government of India 
ID carr7;DI out its proaramme to increase 
competitiveness aDd _porta of maoU factured 
proc.tucta. "particular), in tbe cDlineeriDI 
aub-sector. World BaDk financinl would 
cover tbe foreilo excbao8e portioos of 
eliaible term loaDS made by ICICI and parti-
cipatinl commercial baat. to enlinceriol 
eateq;rlaea and. aDclllarlea. 

NOD SettlelDeDt of Daes to 1.,est81'8 ." 
Slian Broken. 

4948. SHR.I KRISHNA SINGH : Will 
tbe Minister of FINANCE be pleased to 
atate : 

<al whother Governmeot bad issued a 
directive to Delbi Stock Exchange Board in 
1984 tbat all transactioDs pending upto 
February 12. 1984 be settled by delivery 
apto Marcb. )984 or else by closiog them 
out at tbe rates prevalent on Marcb 26, 
1984 ; 

(b) whetber it i. a fact tbat the directive 
has Dot been complicd with by the brokers 
by actual p8yment of their dues to thc 
investors: 

(c) if so, tbe total amount still out-
atudinl from the brokers to tho investors ; 
aad 

(d) tbe actioD proposed to be taten by 
Governmcnt in tbc matter ., 

THE MINISTER OF STATB IN THE 
MINJSTR. Y OF FINANCE (SHRI 
JANIlDHANA POOJAR.Y): (a) In pur-
luance 01 Goveroment directive dated 1 Stb 
Fabraary. 1984 issucd to Delhi Stock 
Bachanp. the Board of tbe Exchana. bad 
decided . that all pending transactions upto 
February 12" 1984 be eettled by delivcry 
and paymeDt upto March 23. 1984 or elao 

. tlaac tbe uOI.elled traa.actioDs would be 
treated as cloaed at the c1oaiD8 price of 
3"'- Muob. 1984. 

/ 

(b) and (c) Accordiol to the Delbi 
Stock Excbanac, tbe actual pa),ment of 
ducs to tbe jnveltors bave Dot been made 
80 far since the settlement amongst the 
members of tbe Exchange has Dot ),et been 
completed. Tbe Exchaoae has estimated 
tb. total payment involved in tbe transactio_ 
which were closed out at tbe rates a. 
prevaJent 00 26.3.84 at about Rs. 401akbs. 
However, tbe actual amount to be paid to 
the investors i. Dot knowD. C 

(d) GovernlPent have directed tbe 
Delbi Stock Escbaole to take immidiate 
action to settle tbe peDdiDII cases. 

PM's Dlseass'OD wit. Presldeat of 
Ballltadesll dorlal SAARC Regardl •• 

Chakma Ref.gees 

4949. SHRI SANAT KUMAR M.\.NDAL: 
Will the Minister of EXTERNAL AFFAIR.S 
be pleased to state : • 

(a> Whetber the Prime Minister duria. 
bis recent meetiog with PresideDt of 
Bangladesb at the time of SAARC Summit 
in Banaalore discussed tho r"patriation of 
all tbe Cbakmas to their homeland in 
Cbittqong Hill tracts; and 

(b) if so. reaction of Baolladesh 
President thereto? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI NARAYAN DAlT 
TIWARI): (a) and (b) Yes Sir- It was 
aareed between tbe two leaders tbat Cbakma 
refulees would be repatriated to BanaIadeab. 

Threat of I.pollag CouRter-Vailing Daty OB 
Iadlaa EaglaeeriDa Esports b, USA 

4950 SHR I ]~DRAJJT G UPT A : 
Will tbe Minister of COMMBRCB be 
pleased to atate : 

<a) wbether it is fact that the US 
Governmont bas threatened to impose 
counter-vaili ... duty Gn India·s enaiaeeriD. 
export. to tbat country to neutrialile bend .. 
of Internationa) Price ReilllburKment 
Scbeme (IPRS) IiYeD to cDlineerin. expo, .. 
b, IDdiaD QOVWllJDeDt. 




